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	 IThereas the approved 
nditure Finance cc.-.77...ictee Nero along with addendum 

.Ln respect of the sanction of the central Acricultural 
Ifl!iversity sche,

Tle unc]er the Vlllth Five-Year Plan, as Or%T. 

com..unicated by the Joint Secretary. Department of Hr.* 

_ticulturel ResearCh zn7: Education Elp.1 the Secretary,. 

Ihdian Council of. Agricultural Research in his letter 
l(p)(1n-Rl•r.1 

	

	
A3ch 

fC2 
of 	e_Science 	T 

	

eetebils.tlent r: 7 	:allege 
':-b 	

a: ure 	
:lebhalaya, as a constituent 

cc)ilei.a Of the Central Arricultural University, IMphal 
(Nanipur). 

iThereas the Government of lidgha:laya 
ellottedend trnsferred the land measuring 50

. - acres 
,ura to the ectral A,._ricultural University for the. e

stablishment -DE the•Colltdmeof i-icctle Sc.ieneevi:de their 
No.Ac 

• ri.(o)/41/9.3-15Q, da.ted, the 18th Harch, 07, 

the Opvernioent of India Depaithent 
al -Research :and i 	 Education Tr.:len CCU 	oz Acricult.ural 

	

vu 	 •Research (IcAR)-hat LLtr.a 	
the ,: rst.  0-r-a'nce 2 	 rech _ ....let arc 

	

Tun: 	
y=:nt a' 	

lec::e of flding-the 

Home Science 
their let:..-er nu:Ilber 42-1/94-Edn.1V, -..--tad the 32.th 5.eot. -

1937 • 

threforu, in exercise of the p oty ers conferred 
1:171, sub---ctien(2) re 

and (0) of 

!cu 	

ad with clause• 'OK) sub-section (1) 	
ssction 27 of the Central 

ltural UniversIty Act, 2992, (406f iS92) and ,:tith 'he . pr7viOur apl--;rel of the Centrl Govr,:rn:aent as .afore:said,.:7;thc2 Vice-chancellor of th.c Ccntral A.7:rculturainiverity, Imphii 
puri St) hcLLy 	

thr., first CrclLnan*..7"and no..ify the iElisftnent of the 	
of HD:aa Scier.cbas a constituer, 

_laCc: of the Central Aricultural U..ivrsit;
!  at Tura in the 



SC:11110C C,L 7L: 	
_2c.-illaft..fli-7 

ma 	 (11:Ci„wcas and Regular b 

(ii) 

41e y the Univeri.ty 	 ions 
from time to,tim 

that the s 	 e. 
aid ColletHa shall offer Ba 

Home ove Scien
bYce dao,roz with course programa.°

chelor asof 

(iii) 

apprd 	
the university authorities, 

that the said collog2'shall initially have an intake 

	

, capacity of 22 utudnts including those to 
	 •

be admitted on the basis of en all-India Entrance Test conducte04 
• :, 

.by ICAR, which may be raised to 40 students in due:. 

(iV) 

The said College shall have five subjects mat. 
Department 	 er 

s and two suP-:;orting departments as: 

. specified in Table :iv on helot.' an' l:-y_ Deo.-,rk.d.Lflts ehll c_l,
n.sist_ -2 .:_fcLizikl.r 

(S), ICLOCni:-.-- 
refessor(4) and A5.-sist.nt Prolfesl,or (s) as specified in 

.Cprresppr.ding columns of the said Table. 

TABLE 

Composition ot the Core Teaching 
___ter 	Personnel of ifferee.t DePartmants of the College of Home Science 

........................................... ........ 
Sl. Departmt:nt- Pro- 
o. 

ressOr 
Total: 

Associate. Assistant • 
Professor Professor 

........................................................ ..... .1 	2 
3 

4 	
i 

........... ..... .'. .............. , .... , .. 
	: ..........  

Doarf w  
1 	 ... ... 

.) 
6 

Basic Ec' 
anl- i-i.• 

(a) EzgIL)h 
(b) !1icre- 	 1 

biology 	 1 
it Econo,ic-6 

Computer 	 I 
d) Sciar.co 

(e) Statis 	 1 
tics 

) . 1 
Agriculture rand -
Animal Soic::cu 

Inclediflp Dairy 

and Poultry : 

(a) Horticulture 
and Socia 
Fprastry 

4,5)Entfll. 

(c; 

1 2 



wnirar,F r,SFW-P7Ain 

( 

2 	 3 

(d)Acronomy 

(f)Fishories 

3. Foods-anti 
Nutrition; 
biochemistry. 

4. 	Child Dovolopment 

and Health and 
Hyciane and Elemen7 

tary Human physioloe7v. 

1 

1 

1 

1 

1 	2 

2 

S. 	Human Resokirce 	1 	 1 	2 Nanage:dcht. 

Clothing. and 	 1 	 1 	
2 To);tilo. 

7. 	Homo Science 
Extension. and 
	1 	 2 

=1 SOCIOCC-v. 

Total : 3 9 	21 

*• Dean's Post- shall be from.one of the five subject matter 

departments of Nome Science atiz. Foods & Nutrition, Child 

Dcvelopment, Family Rosource Vanagen-tent, Clothing & Textiles 
and Home Science :xtension. 

** Department of Hero Science Extension Education shall also 

be responsible for field Extension Progragne of.  Tura Campus 
of Central Agricultural University.. • 

*•Depart...e.nt of-Child Development shall have following 
additional supoprzino staff : 

ji) _H Nursery Sehool Teacher -1 

(ii) 	Creche Supervisor 	-1 

This Ordinalicc shall co.mr into force on tho date of its 
publication in the Official Gazette. 

(;. i.P.Sincjh) 
Vico-Chancellor 
‘c,ricultural University 

Iflphal (7,;J-trinur) 
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And whereas. the Government of India in the Department of Agricul ural Research and 

Education has approved to make an Ordinance for making amendments in rdinance No. 2 of 

1995 of the Central- 
 Agricultural University. Imphal vide letter No. 5-15/20 7-CAU dated 13

th  

December. 2007. 

Now with the approval of Central Government, 1, S.N. Puri, Vice-Chancellor
,  Central 

Agricultural University in exercise of powers conferred under section 27(2) of CAU Act, 1992 

(No. 40 of 1992) do hereby make amendments in Ordinance No. 2 of 1995 amending the 

qualification and experience for the posts of Livestock/Farm Assistant, FieId-curn:Laboratory 

Assistants and for differentYosts in Central Agricultural University as mentioned in Appendix. 

(S.N. Puri) 

Vice-Chancellor 


